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7. Shri Ghulam / Janbaz Gill, 
Headmaster, Govt. High School, Kulu.

8. Commaoder S. S. Butalia. I. N.. 
Commander No. 8 Circle, Cadet 
Corps.

9. Capt. Ranjit Singh, M.L.A.

10. Sardar Darbara Singh. M.L.A.

11. Shrimati Shanno Devi, M.L.A.

12. Shri N. N. Kashyap, ICS, Secre­
tary, Ministry of Finance, Punjab.

Forjbigners '
/Sardar Iqbal Sin^:
\  Sardar Akarpori:

Will the Minister of Home A la in  
be pleased to refer , to the reply given 
to Unstarred Question No. 36 on the 
20th February, 1956 aad state;

(a) the total jiumber of foreigners 
whose names have been registered 
during 19SS in India; and

(b) the names of the countries to 
which they belong?

The Minister of H one Afait* 
(Pandit G. B. Pant): (a) and (b). A 
statement giving the required informa­
tion is laid on the Table of the House. 
\See Appendix XIV, annexure No. 
29-1 The figures p ert^  only to 
foreigners who were registered during
1955.

Income-Tax Department

/  Sardar Iqbal Singh:
\  Sardar Akarpori:

WiU he Minister of Finance be 
pleased to lay on the Table of the 
Sabha ri statement showing :

(a) the number of complaints of 
corruption received against the offi­
cers of the Income-tax Department 
during the year 1955;

(b) the numb^ of complaints which 
have so far b?en enquired into and 
finalised; and

(c) the number of officers punished 
as A rî sult of these complaints?

The Miaiiter of Revemie and a r il  
Ezpenditmc (Shri M. C  Shah): (a)
to (c). A  statement is laid on the 
Table of the Lok Sabha. [See Ap­
pendix XIV, annexure No. 30.]

CALonTA University

2257. Shri K. K. Das: WiU the
Minister of Edncatiton be pleased to 
state:

(a) whether the University of Clal- 
cutta has approached the Governifient 
for financid help for carrying out 
certain excavations in West Bengal; 
and

(b) if so. the results thereof?
The Deputy Minister of Edncadoo 

(Dr. M. M. Ite ): (a) Yes, Sir.

(b) The request is under considera­
tion.
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Clerks in Ordnance and Defence 
Installations

2259. Shri KanuMh: Will the Minis­
ter of Defence be pleased to state:

(a) whether it is a fact that two 
additional increments in the time- 
scale of pay were granted to the 
Third Division Clerks in the Central 
Secretariat with effect from the 1st 
June, 1954;

(b) whether similar increments have 
not been granted to the Lower Divi­
sion Clerks in Ordnance and other 
Defence Installations; and

(c) if so, the reasons therefor?
The Deputy Minister of Defence

(Sardar Majithia): (a) Yes, Sir; two 
additional increments were given, but 
with effect from 1-5-1954 and not 
from 1-6-1954.

(b) No, Sir.




